GOVERNMENT OF INDIA
URBAN DEVELOPMENT
LOK SABHA

UNSTARRED QUESTION NO:107
ANSWERED ON:22.02.2011

LACK OF INFRASTRUCTURAL FACILITIES
Mahato Shri Narahari;Roy Shri Nripendra Nath

Will the Minister of URBAN DEVELOPMENT be pleased to state:

(a) whether the Supreme Court has issued any guidelines for Master Plan, 2021 and drawn attention towards the lack of required
infrastructural facilities;

(b) if so, the details thereof; and

(c) the steps taken for compliance of guidelines in this regard?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT(SHRI SAUGATA ROY)

(a) to (c): The information is being collected and will be laid on the Table of the House.
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